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Mnister is intevested, the Members are interested, but the discussion is not
taking place. So, something should be done to have a Short Duration Discussion
on this very unportant issue. The Minister will agree o the said discussion;
time wilk be allotted for the said discussion and the discussion can take place.
We have already taken hatf-an-hour on this issue. So, I will go to the next
guestion. But, [ agree with the hon. Members that it .is a very important
guestion, and it should be brought forward here, and we should have a detailed
discussion on this issue.

DR. T. SUBBARAMI REDDY:: Sir, we should also agree for Half-an-Hour
discussion on the Ananth Kumar's subject.

MR. CHAIRMAN: I am not talking about Half-an-Hour discussion. It is
more than Half-an-Hour discussion. The question is that ] want a bigger discus-
sion on this subject.

Functioning of CGHS Dispensaries in Delhi

*561. PROF. M.M. AGARWAL.: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a9 the numher ol CGHS dispensaries lunclioning at present in Delhi;

() the details of facilities ineluding Homoeopathy, Ayurvedic, Yoga, etc.
being provided in those CGHS dispensarices;

() the total number of CGHS benehiciaries in Delhi;

(d) whether there is any proposal o start more CGHS dispensaries in Delhi
and improve therr functioning; and

{€) if 5o, the details thereof?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. C.P.
THAKURY: (a) 1o (&} A Statement is laid on the Table of the House.

Statement

() and (b) The number of CGHS dispensaries/units functioning under CGHS
Delhi are ; —

Allopathic — 87
Ayurvedic dispensaries/ 5+8 13
units

Homoeopathic 3+10 13
Dispensaries/Units

Unani dispensary/units 143 4
Yoga Centres — 3

Siddha Unit _
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The list. showing location of CGHS dispensaries in Delhi is given in the
enclosed Table {see below). There are 4 Polyclinics functioning under CGHS
Dedhi,

(¢} The tewal number of beneficiareis under CGHs Delhi are 15,48.783.

{d) and (¢) The Swaff Inspection Unit (SIU) of the Ministry of Finance con-
ducted the Norms study of only the CGHS Allopathic dispensaries. The repornt
of the SIU was given in November, 1999, The implementation of the recom-
mendations in the SIU Report has been challenged vide OA No. 1030/2001 in
CAT, New Delhi. by the All India CGHS Employees Association. The maltter
is sub-judice.

The S1U has conducted a study of the Indian Systems of Medicine and
Homocopathy dikpensaries/units under CGHS. This study was started in April
2001 and the final report of the S1U has not been received by the Government
as yel.

Opening of new CGHS Units requires creation of posts and these can be
done only after the recommendation contained in the SHU Report of November,
1999, are fully implemented as stipulated in letier No. 25/1/97-SIU dated 2.11.99
«©f Ministry of Finance, Department of Expenditure. Therefore, the process of
opening new CGHs dispensaries by creation of posts is held up.

Up-gradation/improvement in the functioning of CGHS dispensaries is an
ongoing process.

List of the Allopathic/Ayurvedic/Homoeopathic/Unani Dispensaries/Units
functioning under CGHS Delhi

SI. Name of the  Pvt. Govt. Own. DDA Addresses Allop. Ayur. Homoeo- Unani

Nu. Dispensary of Buildings pathic
1 2 3 4 5 3] 7 8 9 10 11
1. Gole Yes CGHS Yes Yes
Market-1 own
Building
2 Pandara Road Yes -2, 365- Yes
367, Pandara
Road
3. Delhi Cantt. Yes CGHS Own  Yes Yes
Building
4. Minto Road Yes I &3 Yes

Mirdard Road
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| 2 3 4 5 6 7 B 9 10 11
5. Pahar Ganj “Yes &4, Yes Yes
Chitragupta Rd.
6. Subzi Mandi Yes 23/1. Shakni Yes
Nagar
1 Timarpur Yes €GHS Ovn Yes Yes
Building
], Chandni Chowk Yes CGHS own Yes
Building
9. Lodhi Road-I Yes CGHS own Yes
Building
o Lodhi Road-11 Yes Block No. Yes Sidha i
4-1,
35.7
Lodhi Road
11. Kidwai Nagtar Yes Yes CGHS OwnYes **Yes
Building
=61 —63
Kidwai Nagar
12, Lajpal Nagyr Yes CGHS Own Yes
Building
13 Sarajini Nagar-1 Yes Y-342—346 Yes
Sarojini Nagar
14, Sarojini Nagar-1l Yes L-165,67.69.171Yes
Sarojini Nagar
150 Laxmibai Nagar Yes CGHS Own Yes
Building
l6.  Mou Bagh Yes CGHS own Yes
Buitding
17. Karol Bagh Yes 883, East Park Yes
Road
18, Pusa Road Yes CGHS Own Yes
Building
19, Dev Nagar Yes B-3110—315, Yes Yes  Yes
Dev Nagar
20, Patel Nogar-l Yus 11714, East Pate] Yes
Nagar
2 Netaji Nagar Yes CGHS Own Yes
Building
12 Pulbangas Yes A-30. Hath Khana Yes
Pul Bangash
23 Chankya Puri Yes D-11/257. 259 Yes
Vinay Marg
24, Kasturba Nagar-1 Yes CGHS Own Yes
Building
25 Titak Nugar Yes CGHS Own Yes  Yes
Building
6. President Estne Yes CGHS Dispensary Yes
Wing Govt.
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| 2 4 5 6 7 g 9 10 11
27.  Darya Ganj Yes CGHS Own-Yes Yes Yes
. Building
28. Nanak Pura Yes CGHS. Own Yes
Building
29.  Naroji Nagar Yes 77.79, 81 83-E  Yes
) Naroji Nagar
30. North Avenue Yes 1-2, North Avenue Yes  **Yes
** (3. No. 4 North
Avenue
3.  South Avenue Yes 153-B. South Yes *Yes *Yes
Avenue * 33-34
South Avenue
32 Constitution Yes IE-SA, Curzen Yes
House Road Barmacks
33, Patel Nagur-11 Yes 21/9West Patel Yes
Nagar
34, TYelegraph Lane Yes 18-E Telegraph Yes
Lane
35. Sarojini Nagar Yes G-150, 152, 134,  Yes
Market 156 Sarojini Nagar
36.  Srinivas Puri Yes CGHS Yes
Own Building
37. Andrews Ganj Yed D-2/65 & 66 Yes
i Andrews Ganj
3%,  Jung Pura Yes Q. No. 46, 48, Yes Yes
50, 52, 56,
Block No. 8, Jung-
Pura
39, Malviya Nagar Yes Senior Sccondary Yes
School Malviya
Nagar
40, Kalkaji-1 Yes CGHS Own Yes Yes
Building
41.  R.K. Puram-| Yes Q. No. 817-818  Yes
Sector-1V, R.K.
Puram
42.  Wellesly Road Yes CGHS Own Yes
Building
43.  New Rajinder Yes CGHS Own Yes
Nagar Building
a44. R.K. Puram-I[| Yes CGHS Own Yes
_ Building
45, Hauz Khar Yes CGHS Own Yes
Building
46.  Mayapuri {Hari Yes DDA Flat Yes
Nagar) Mayapuri
47. Shahdara Yes Mansarover Yes Yes

Park, Shahdara
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1 2 3 4 5 6 7 8 9 10 1]

48. R.K. Puram-ill Yes CGHS OwnYes Yes
Building, Sec.-VI,
R.K. Puram

49 Chitra Gupfa Yes ABC-Block, No. Yes

Road 187-189, Aram

Bagh

S0, R.K. Puram-1V Yes CGHS Own Yes
Bui Iding, Sec-VIII.
R.K. Puram

51.  Rajoun Garden Yes Z—9, Rajouri Yes Yes
Garden *

52, Shakurbasti Yes WZ-144/1 Yes
Rani Bagh

5% Inderpuri Yes IARI Campus Yes
Krishi Kunj

54, Naraina Yes CGHS Own Yes Yes
Buitding

hhE GK.G. Yes I-l-Krishnia Nagar  Yes
Extentivn

56. R.K. Puram V Yes Qr. B18—825 Sector Yes
12, R.K. Puram
Qr. Nu. %10
Secior |2 R.K. Puram

57, Nungai Raya Yes CGHS Own Yes
Building

k1.3 Rajpura Road Yes Old Police Line Yes
Rajpura Road

59 Kingsway Camp Yes New Police Line Yes  Yes
Kingsway Casmp

60.  Janakpuri-l Yes C-4, Janakpuri-l  Yes  Yes

61, Ashok Vihar Yes Yes 1-97, Ashok Vihar  Yes

62, Sadig nagar Yes CGHS Own Yes
Building

63 Tr Nagar Yes 564/37 Tri Nagar  Yes

64, M. B. Road Yes CGHS Own Yes  Yes
Buiiding, Sector
I.M.B. Road

05, Palam Colony Yes CGHS Own Yes
Building,
Mangolpun, Purain

66.  Laxmi Nagar Yes CHGS Own Yes  Yes

Building ar
Vikas Marg

67. Ghaziabad Yes Qr. No. 367, 370, Yes
373, 376 Ramla
Nehru Nagar
Ghaziahad
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1 2 A 4 5 [i] 7 8 9 to 11
68. R.K. Puram-V1 Yes Qr. No. 733,737, Yes  Yes Yes
739 Seciwr-13 R.K.
Puram*?
Q. No. %17 b
69, Faridabad Yes NIT. Sector-V Yes
Faridabad
70. Munirka Yes DDA Fln INU Yes
Campus. Munirka
7t. Kasturba Nagar-11 Yes R. 525,526,529, Yes
530, 533 Kasturba Nagar
7. Gurgaon Yes 482/16 Civil Lines Yes  Yes
Gurgaon
73, Janakpuri-1l Yes B 1/20 Linukpuri  Yes
4. Kalkaji-1h Yes Qr. LIG DDA Flat Yes
I8-B. 4243 A 745A
Kalkaji
75, Gole Market I Yes CGHS Own Yes  Yes  Yes
Building
76. Maur Vikar Yes DDA Fhn Pocket | Yes
263 B. 204 AB
Mayur Viliar
77. Dakshinpuri A-B E250 126, Yes
127, Scector 4
Pushpa Vihar
74, Vivek Vihar Yes- 12 A Chander  Yes
Nagar
79, Paschim Vihar Yes A-1 2A 8 A inYes Yes
Puckel A MIG
A Flas
80. Pitampura Yes Lncome Tux Colony Yes
Pitampura
#1. Sunder Vihar Yes 1/6 Suieler Vihar  Yes
K2, Pragati Vihar Yes Pragai Vihar Yes
Hosal
R Yamuna Vihar Yes C67AB Yes
Bhajanpuri
LR Noila Yes ATIZ& LIS Yes
Seetor 36 Noida
85..  Ruohini Yes B 52 Nuhamur Yes
Sevtor 7 Rohini
86. Dilshad Garder  Yes E-13 ande: 14 Yes
Dilshad Garden
87.  Sarojini Nagar Yes 342Y Block Yes
Unani Sarojini Nagar
88.  Ayurvedic Hospital Yes CHGS Own Yes

Building Aliganj

The allopathic dispensary Moti Nagar is now functioning from the Rajouri Garden and
Shakurbasti dispensary building.
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W T TR AT ;. WvTefd wEEd, ¥ weEg Tt <t 6 39 9a @ feg v
B % fap 3 v = o Faeam & fen ¥ ) st o & o € 3 Sam@m F A
3 %d 3% ¢ e A Fen o€ ¥ 5 R A 3w B o e v, feestt 3
TETR R Gt deen | fean fawn e dew am ffdd S frar s
fere fards wara form ¥ ) weirdsf fawen =t fawar < =ga gen d, dfFw agdfes,
A, fag, dm, frddd, et = fawm vais w9 9 7€ gen 1 fovet 99
TR H1 agdt g SEeEm T 3@ g wyrd fafea wgft @ fawm w0 w5
G TR & | WA R A S e d, sud fean @ i deieagy w5
werifas 87 feadafa &) famd smgdfes =+t 13, Sfwarifas +t 13, Tt =t 4,
At 3 3R fag =1 ww ¥ 1 T Naew 7% € fE v fafsean agfa +1 fawar
=ga %1 gon ¥ 1§ o w5 S @ s e € soe fog fee v smafe
feraq T ¥ i vt Fefenean vgfa ) wgen 3 @ e we fEd R 2 goiag
it gan ¥ e 799 Fag s =33 3¢ 7€ oY, 397 off TS Hey o g O e
# S =Tea € % & 9 g o 7 T vrdra fafee ggfa =) amh s
ge&a &

T Tie T I : WHAAG TS A N 9 o1 B, T angdifew-Tag feen amw
#fefom = yaR-v=R 29 gifey, 39 90 f geafa & o waaa € fs e w6l
¥t wgafa & | w=re FHEe gie 3 N faen # fau sem-sem mdsmm w6
Teiret 3 faw 3 3R I fedd 3 Y Yaw oft S A ¥ engefis fawen @ fawyg
T 32 3ot e 7t @ &) e firer & =g 9 ol 38 =2 =t Sfen w8139
it T % yav™ @ o i el deadta dreen Hangafes ) ft sgdd aa
Ueindfass =1 it Tl | SifRs aee & feaa | 58 o2 = o man ) feeeit 9 weindeh
3 uia 3l sgdfes qo Seideht A 3-3 =i 2rATE: IR o & 15 T s aw
TFA T 1 3EE T yIE W} T 9 argdfesw, fag, g &) & o sgran €
&Y o1 Ry A § e T A © ¥ au1 srgdfew, fag oft g fawem Y gen
2@ E, R TarE Wt i @ ¥ 3l 3w wam B fen e @

W T TF A : R, § g7 S = € 6 S5 © S STt SR
F oy gon &9 dvdiveapd 8, wrefn swadiew §, a@ fagn 3, el geam g
H 3l wga o e ¥ @ TarHe A Hesivreeree foriad wie @ foa st fean
forg 7781 31t ook Femdrardrs =8t Eielt 7t & 1 m Sl o ) Snereal 8, A o ST
¥ o W IR 19 i e ¥ a8 us S wam it mm el
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e W e BT : At S Weamdoste 3 R & ¥, 3w ww ¥ fE—wed Y@
WU 91 % gl € e desivraerst w1 @ o, v o feadui s e
WA ¥, 6 TN R I o ¥—AfR 37 Fa ¥ vt e feoiE wifig
T 75 W@ & sEt Waw ois wEm A A T e wm e § oy
AT T W W@ ¥, 36 fewre @ w9 A I fawn w180

SHRIMATI| AMBIKA SONI : Sir, the reply given by the hon. Minister of
course, states. "Upgradation/fimprovement in the functioning of CGHS dis-
pensaries is an on-going process.” In a lighter way. | just want Lo say this.
When improvement and upgradation is an on-going process, I would suggest
to the Minister that his officials should also upgrade and take into consider-
ation that the old names of roads, which were changed many years years ago
should not be mentioned. Take for instance Dr. Zakir Hussain Marg. 1 have
forgotten that there was a Wellesly Road. lis old name was Wellesly Road. It is
known as Dr. Zakir Hussain Marg for a very long time. but in your reply, it is still
mentioned as "Wellesly Road". 1 unly hope that the upgradation of CGHS
dispensaries is not going on at the same pace. as in this case.

Sir. the main part of the Minister's reply takes care of every other question,
when he says that the report of the S1U was given in November, 1999. Some-
body has taken il to the Central Administrative Tribunal, and nothing further
can be done. But we should know at what stage that appeal is; when you expect
the appeal to be decided so that the people of Delhi—we are talking of the very
poor people who go to the CGHS dispensaries; olchrwise, the people are lending
to go to private hospitals and private clinics—do not suffer. We are really
talking of the very vulnerable sections of the people who 20 to such dispensaries.
And, for the whole of Delhi, you have only 87 or 88 such dispensaries! This is
not @ very satisfactory or a convincing reply. | want to ask the hon. Minister
whether you have any update; as to how many of these 88 dispensaries have
their full quota of doctors: how many of them are without doctors for quite a
long period of time; what is the record or the report of the feedback that your
have of medicines not being available at dispensaries continuously for months
on end, and-the poor people being made 1o go and buy their medicines privately.
Would you consider having a register in all these CGHS dispensaries, where
the people could without fear, write"that they have been put to difficulties, by
not getting medicines, by not having been attended 1o by a doctor within half-
an-hour of their reaching the dispensary”? Would you consider placing in such
a register for the benefit of the people?

Dr. C.P. THAKUR : Sir. as regards the name of the road. ['will correct the
name of the road, as the hon. Member has pointed oul. Regarding the shortage
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of doctors, ¢ sally, there is a shortage of doctors, according to the SIU norms,
But there is no dearth of medicines. There is also no dearth of investigative
facilities. What we have done. recently, in Delhi, considering that most of the
patients have 1o face a long queue in the government hospitals, is that we have
recognised a large number of hospilals and diagnostic centres in different parts
of Delhi. Previously, it was confined o South Delhi. Now, we have seen to it
that it covers all parts of Delhi. We have recognised sixty-three new hospitals
and diagnostic centres this year, and we have made it a continuous process.
After six months or one year, we will review this so that the patients are not
inconvenienced.

Secondly. as for drugs. we have provided that they should get them from the
medical stores. If they do not get it from there, they can purchase them from the
local chemists. We have recognised a large number of chemists in different
areas. So, thal point has also been taken care of. If they purchase the medicine
from the locally recognised chemists, the cost of the medicine will be reimbursed.
We have made a new provision that in case of emergency, if a patient is
hospitalised in some of the recogniscd hospitals, he will get full reimbursement.

ot =t wars fd « wyrafa TeieE, AT =mear @ f sae Im @ g et | g
ot =1ed & o 70 oA Wl cure F 31 3@ 78 9T B e Tt wft-andt s
fully quatified ¥ Teiel § st frm MR A mMEE FW @I =t
[P T ATgEE § ¥, gAF 1 R, el F ¥ oit 3 wred ¥ i 9w < freegs
F1 ¥ 3R 77 7l St 9 T AfFA FrE wE T # e S el gu ot sngdfes
afefo firenga =8t FUawa FifE g § 3=H w1 forlt @ fewm = faan )
T qrta e S | e AT § S S T i e S e 56 weR
% St Faferhee TRl ¥ o wgHA et #) ore e @ o €, e e @ e
T I FIE Ry 6 R, T 79 vR ¥ Wiie fem W we fE Qeifae seeedn
TC afe & syrgdfes T firenrss 1 9red 8, 9 & [ FEh 2

2. . W 3T ;. W, g & v e o fede wen w ¥ 1 (et # 2reed
ot it qoi w9 § 370 W wenw 6 ¥ dfem ofn fiw 7 40 wiave weed
alternative system of medicine fyenee =@ ¥ = & 3?"11?'[ o F a1l
TR T <) Sl & 1w Sy s ® e el st ae e @, e e s
¥ af 30 ey & ot dfeam Afese TRIFHRM =1 ga faiiy o o ol Afswar
wHiSFEA & At 1 ot faly i a1 3 7 feare andt =w @ &)

SHRIJ. CHITHARANJAN : Mr. Chairman, Sir. in the case of Members of
Parliament, they normally go to the ¢linic in the Parliament House Annexe. The
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doctors examine the patienis. They prescribe the medicines. Normally, we get
from that clinic only a very few medicines. In respect of other medicines, they
will recommend to some other dispensary. When we go there, the medicines are
nut available there also. Sometimes. it takes two or three days to get- the
medicines. Till that time, the patient will have Lo wait. Besides that, when the
doctor preseribes certain medicines, instead of them, some substitutes dre Be-
ing given. The patients don't know whether the substitutes are proper substi-
tutes or not. But. at that time, he camnot consult the docior who had prescribed
the medicines. The Minister should consider it seriously and try to reorganise
and rearrange the things in this regard.

DR. C. P. THAKUR : So far as the point raised by the hon. Member is
concerned, all the MPs should get medicines from the Medical Centre,
Parliament House Annexe. The Members of Parliameni should not go to
other places for getting medicines. We have arranged that they should get
the medicines by the second day. 1 have also ordered that they should have
a medicine van so that the medicine could be delivered at the doorsteps of
Members of Parliament.

SHRY MANOJ BHATTACHARYA : Sir, | fully agree with the hon. Member,
Shri Chitharanjan, that non-availability of medicines is a peculiar problem in
the CGHS dispensaries. | am not only concerned aboul Members of Parliament,
1 am also concerned about thousands of CGHS cardhojders who are really
suffering from this problem. 1 have been talking about these things since a
very long time. Several times, I had talks with Dr. C.P. Thakur, But nothing
cognisable has 1aken place. He had kindly informed me that a formulary has
been prepared and it has come into being. He had to face a lot of resistance
trom different quarters in preparing that new fotmulary. Sir, so far as the
CGHS-recommended hospitals are concerned There is a peculiar disparity in
the number of hospitals in different cities. I had written to Dr. C.P. Thakur
that in Kolkata—it is a very big city which is having a number of CGHS card
holders—there is no good CGHS-recommended hospital. There are only two
CGHS recommended hospitals. Till now, the CGHS has not recommended any
good hospitals. They have recommended some diagnostic centres. There are
no good hespitals for immunotherapy in Kolkata. 1 have already requested
Dr. C.P. Thakur 1o effect some changes. Wauld the Minister tell us when he
is going o effecl changes so that the number of hospitals could’be increased
not only in Kolkata but also’in the suiroundings of Kolkata?
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DR. C. P. THAKUR : Actually, we are increasing the number of CGHS-
recommended hospitals and dispensaries in all the cities. The hon. Member has
talked about Kolkata. He has said that np good hospitals have been recom-
mended by the CGHS, | have made it an on-going process. [f the hon. Member
gives the names of hospitals, we will send a team from our Department to
inspect whether they have got the basic minimum facilities or not. If they
accept the norms of the Health Ministry, we will accept it. There is no problem.

st =Y A : Qufa APy, 7 wos Wew | Wt afEn weamt gt
it & S =T € el e, sgdfes et ve @ R, wfvea faeet # W
A e & 3 fawa F ==l vo W@, v 3w F v wftrer wndt # 9 frar oik
TrYe & E, & R i v & e e A srdtEer 9 ¥ diferw aftfay A ot
#1775 e T For 2 s @ R e e @ 8, w e @ e, A
o FeaErat § Ut gfauel wrwEa 2 :

. Wt W IR . gyrafa weeE, i 3R argeT § Uy TR # mem @ |
W F R T g @ fava § o wee A A v e, e favm A e
=rea g o fuoet a1et a0 o enfin Fiem & 9 R A a9 318 we o1 % e
T FTRT T YE R, AfFA [ dEtg e en s gE s wmw € ek
T W3hd dey e A e o angdfew gamd Wit

SHRI RAMA MUNI REDDY SIRIGIREDDY : Sir, the hon. Minister in his
reply has said, "The SIU has conducted a study of the [adian Systems of Medi-
cine. This study was started in Aprit 2001." When is it going to be finalised?
Secondly. are there any plans to sel up new Indian Sysiems of Medicine and
Homocopathy dispensaries? Are some of the Indian Systems of Medicine dis-
pensaries going (o be recognised? [n Andhra Pradesh, Tamil Nadu and Kerala
the indian Systems ot Medicine hospitals and dispensaries are working
elficiently and are more popular,

DR.C. P THAKUR : Sir. it will, possibly, take another six months o finalise
the recommendations of the SIU fur Ayurveda and other systems of medicine.
Asx regards. recognition of hospitals in Hyderabad and other cities of Andhra
Pradesh. the process is going on; it will be completed in a short time.

gt Hirdt ot ARy wrEE werafa SR, § e s S | e e g fE we
g it 3 & S o a1 & f%F—""The SIU has conducted a study of the
Indian Systems ol Medicine and homoeopathic dispensaries under CGHS."

This study was started in April, 2001, but the final report of the SIU has not been
received. [ would like to know Trom the hon. Minister whether they have fixed
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any time limit Tor geiting the report. This is No. 1. Secondly, | would like to
know the details of facilities being provided in the CGHS dispensaries. Lastly,
Sir. opening ol a new CGHS unit means it would require ereation of posts, And,
thix can be done only after the recommendations, for-this purpose, have been
made by the SIU. Since the report of the S1U has not been received and there is
no time limit for getting the report of the SIU, how are you going 10 create new
posts? First of all, is there any need to open new CGHS dispensaries? And, if
there is a negd 10 open new dispensaries, this would, dLIlmter require creation
of new posts.

DR.C. P THAKUR : The SIU has recommended norms for allopathic dis-
pensaries, bul this has been challenged in the Court by the Gr. III and Gr. IV
employees. Because of this, it is slightly delayed. And, what we have done is,
we have requested the Solicitor-General to appoint some senior advocate’ for
arguing the case so that the maiter could be expedited. Then, in the matter of
extending ‘lyurvula and homoeopathy systems of medicines, the work has just
started: | have lso rt.quult.(f them o finalise the recomméndations soon so
thit we can tuke up the opening of new dispensaries in different parts of the
country.

National Press Centre

*504. SHRI K. RAMA MOHANA RAQ : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to state:

(a) whether it is a fact that setting up of National Press Centre is hanging fire
since Eighth Five Year Plan;

{h) if so, the reasons for not taking up the project since then; and
(¢} the original estimate for this project and the revised estimate?

THE MINISTER OF INFORMATION AND BROADCASTING (SHRIMATI
SUSHMA SWARAJD) : (a) to{c) A Statement is laid on the Table of the House.

Statement

The scheme 'Setting up of National Press Centre at New Delhi’ had been
included in Eightht Five Year Plan and continued in the Ninth Plan of PIB. The
project could not be taken up as the possession of encumbrance free plot of
fand was not given by Ministry of Urban Development. In the absence of
possession of the land. no detailed estimate could be prepared. However, based
on-rough estimate, an owlay of Rs. 20.50 crores was made in the Ninth Five
Year Plan.
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